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1. Grievance in this application is against cutting of trees in Kasganj District, Uttat
Pradesh. The applicant has also prayed that transplantation machine should be used
and instead of cutting the trees, the same be transplanted at other locations, It is
mentioned that the State of U.P. is widening roads from Soron, Kasganj to Etah and
from Soron, Kasganj to Patiyali, Kasganj, Uttar Pradesh and without any application
of mind the State Government has already cut down approx. 3000 trees across roads
from Soron, Kasganj to Etah and is now in process of cutting down approx. 7230
more trees on the way between Soron, Kasganj to Patiyali, Kasganj, Uttar Pradesh
ignoring the environment and its effect. Reference has been made 1o news item
published in Amar Ujala dated 01.01.2020, Further averment is that cutting of trees
will result in more carbon dioxide(Co,) emissions. Other Greenhouse gases (GHGs)
will increase. Such action is against National Forest Policy, 1988 read with the
provisions of Environment (Protection) Act, 1986 and Forest (conservation) Act,

1980

2. Before going into the merits, we find it necessary to require a factual and action
taken report from PCCF(HoFF). U.P. an the U.P. state PCR within three by &mail at
ludicial-nat@gov.in preferably in the form of scarchable PDF/OCR Support PDF

and not in the form of Image PDF.

The applicant may serve a set of papers on the PCCF (HoFF), U.P. and state
PCB and file affidavit of service within one week from today.

List for further consideration on 20-11-2020
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¥ : CORM =~ A

Fonin for seeking prior approval of Central Govempent under sectien 2 of the Forest(Conservation) Act,1980 for
. Liversion of fresh forest area '

CART = |
{To ba filled up by_ User Azency)

, j ] 2 b B L e il o, s M i i T i et v i e T e T e o .—.»,-.-.-.*:.-_1:;«:.-7-2.'.-r.'.-:-;:-
{} A. General Details FJ
14 Al Project Detajls © . 2 T e B '
i B B
{i (). Proposal Wo. : FP/UP/ROAD/21109/201 8
: . N
'{ [ Name of Project for which Forest Land is required : To connect Etah Kasganj Dist Hq with Four -f
:+  lane by widening and strengthning of Etah lcasganj road (0.D.R) from dist Hg Etah (G.T. Road N.H. 9!
. 3 Junction) and Bareilly mathura road-(5.H,- 32) up to dist Hq Kasganj (Length = i %
Dl =24.300+16,500=40.800Km) ° ; >
by’ &= : ¥
;i (). Short narrative of the proposal and Project/scheme for which the forest [arid is réquired :
.+ Propasal for diversion (under FCA-1980)of Etahi Kassanj road {ODR) Under dist etah js 22.80 hact. = E
i protected forest land and cutting of 2435 number of trees for non forestry purpose and under dist
t|  hasgan, Etah asgan] road (ODR) and Barzilly Mathura Road (5.H. - 33) is 24.008 hac. protected forast el
H* ). stata : Uttar Pradesh
e - b
f: (v). Category of the Project : Road ; ;
I e
t . {vi). Shape of forest land proposed to ba diverted : Linear
£+ (vii). Estimated cost of the Projact(Rupees in lacs) ; 32045.51 i
(vili), Total Area u_f‘Fnrésl: Land pfé'p::.sed fpr-ﬁiu_faijsirm{m ha.): 46,808 ;
Li  {ix). Non-Forest Land required for this project(in ha): 3 g
; : i " (x). Total period for which the forest land is proposed te be diverted{in years): 30 4
'f I? A{L Details of User Agency 3
!'-1 £ ' . 2 - 1 ‘-I'
’ i
H (i), Name:: PWD UTTAR PRADESH b
-- |
i3 3 A i
‘il (1), Address1 : P D PWD KASGANJ A
O ' : o
| (i), Address2 :NIL R = e i
. '\ (). State : Uttar Pradesh :
e _f*;ilr.fj e
w s ; e f i
L {v). District :-I(ashlr_am Hagar o) 7 ia : 3
. - ( U0 o 9T ) | fasye st
i C L Beme e L R ate
. | D.pin:207i23 ABGR- s, eliofofo | grger o o B
i B L g I SR e

i I i T SR S L T S P
14 bbb MR arbeel s o =3 a8 AT i ] . .



e o L ] r T ¥ s oy 3 ™ —
N s b A i TR Tl e e e e T it

-

P g

e

i

. o ity BB 0/
“(vii). Landmark : MISSION HDS;’I_H.L x@@u .
{viii). Email address : pwdk.nr@gmm‘l.mm
(). Lm'lldline Teilephpﬁe Ho. 2 5744244759
{x) Fax No. : 544-144?99
(). h;;ohile Nu : 941_141'3:15&
{xii). ':i'u"Eh;:?te {if any) NIL
(mﬂj Legal stal:us—of lher Ag&n:y Statu Em'emmenl )

A3, Details uf Persun Making Apphcatinn
(). First Hama CHANDRA
(f): Wicdle Name: PAL

(i), Last Name: SING]|

ﬂt’]i_i-éﬂqdei': Male

). Designation: EXECUTIVE BNGINEE
[v{l" Address 1 PD PWD HASGMJ ; ¥

(vii}, Address 2: NIL
i i IR :
(yii). State: Uttar Pradesh

[i;]; i‘nstnct Kashiram Magar

0. Tehsil NI
agd
(<l Pin: 207123

(¢ij. Landmark: MISSION HOSPITAL

'_ (). Email Address: pwdlkar@gmail.com

(xiv). Landline Telephone No.: 5744244799

pevi)e m'ohiie Hou: 9412410500 . ( vwo dio e )i

(V). Fax No.: 05744244799
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*(xv). Fax No.: 05744244799

. : 3 Report Part 4 W’" o/
Evliij. Landmark : MISSION HOSPITAL KASGANJ
(viif). Email address ; pwdknr@gmafl.com =
(ix). Landline Telephone No. :_5:}44-234?99_

(x). Fax Mo. : 5744-244799

" {i). Mobile No. : 2412410500

1 - (xif). Website (if any) ¢ NIL

(xiii). Legal status of User Agency State Government

A-3. Details of Person flaking Apptication

). First Name: CHANDRA : LA :
(1. Widdte Name: PAL

'-jr-'

. Gif). Last Name: SINGH
aRE L e
s, Gender: Male

{¥): Designation: EXECUTIVE ENGINEER
{vé"‘_!.'q.fujf:lrass 1: P D PWD KASGAN

= mq Address x NIE—

{\;n}} Stal;e‘ Uttar Pra.desh

Enj Disxrlct. Eﬂ:himm Hagar

-'_n
it

{‘z 2R
' ,;;q Tehsil IL

{xi;. P:ru 107‘113
411— el
[xi’}. Lapdmark MISSI(JN HOSPITAL

miu. Emiail Addrass: pwdkn_rmgmai,:um

{xiv). Landline Telephone No.: 5744-244759

ST 3 f'L“-;ﬁ'r
ut_\['ﬂ"ﬁ ST[EI?FJI '; HIF t'I.r-! [

i Ml wng, SloPlose i @
.fwm Coov af dn:r.unenm in suoport of the £ ?ﬂm s faui hnntu of the persan mn'k_:nn this
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Reporl Part 1 >
et et P e
i T e = '
I [ application to make application on behalf of the User Agency: 4=
{1 B. Details of land required for the Project
3 :
| . |
i| @.q Details of proposal seeking prior approval of Central Government under the Act for 8
1 { ' diversion of forest land for the Project already submitted in the past ¥
i ; 1
1 5
List of proposal submitted in Past ;
| : e i
£ Hoef Area eof | pateof &
: Proposal| Proposal | " Area In- ey 1
S.no Fila | Proposed for . “eme Final I
Status, Now | N, Diversion(Ha.) | Diverted(ta.) ::::Iupu!aui Approval
NIL
Il: B-2. Details of forest land proposed to be diverted 5
- e :
[-E B-2.1 Details of Divisions involved ¥
i Details of Divisions involved - i
[ FE =~ i
!: S.ne|’ . Division Mame Forest Land(ha.) ; ﬁmﬁ .,
H 1. * | Fojest Division Kashiram Nagar 24,008 o J
£ "|2 | sodal Fargstry Division Etah 28 3 :
] P i P 1 e 18
' s . - ' £
) B-2.2 Details of Listricts involved < :
E : Vil e ;
4 i
: i " District wise breakup ;
sie| . District Name Forest Land({ha.) w I
i 1, “|Kasgang ¢ 24.008 o il
I ERA P 28 5T iy g
| P e : [
1 B+2.3 Village wisz breakup 5
[t s “+Y _  \llages wise breakup { L2 R IT}._J ﬁqg ) l
: T . Non-Forest Wi ha peeEar
S0 & Viage Forest Land(ba.) Land(ha.) a5 sofiofo |
1 | Chaudia Gangaov 0.048 0 Brgger
i 2. | Asraull” 2 2.064 0 t'r '
i ; |3 |Eahkhas ] " 0.288 0 :
| (5. [ramati 1.6608 0 :
+:,g & |Giraua 32064 0 4
| 7 | catai 0.3504 0 :
LI ] Ghiramai 0.744 0 ‘
: ij 9. |MNagla Knayall 324 g
'}J "l10 | sirsatippu 1.6992 3 F
r .
# 11 | Sindhavali 1.0608 0
12 ol
i 12 | Ramalhetamshah 0.8964 0 2 .
i 13| Chathirafipur 0285 0. G )
I 14 |Supaiti 14736 0 T il



. ToATA Ol u

Report Parl 1
15 |Jinhera 2.124 0 H
16 | Mirhechi 152 0 %
17 | Nadrai : 648 1] {_"
18 | Bankner . 1248 0
19 | Kasganjcty - ’ : 428 D L3
20 |Bhitauna ' 3.4 D
21 |Mamo 254 0
2 |Gorha 2.76 0 O
73 | Prahladpur ' 36 o B
B-2.4 Component wise breakup 1 ﬁ
Component wise breakup ]
k
Hon-Forest i
S.ng Component Forest Land{ha.) tand(ha.)
1 |Road widmng and strengthning - 46808 ' 3 .
| G M&Mﬂpﬂgﬂwﬂ s
! Division 1. : Forest Division Kashiram Magar :
i (i). Area of forest land propesed to be diverted(in ha.) : 24.008 .
i. (). : Lineay
:i . I'- .1.-"'. : . i
- {b). Ho, of Segmenis : One EF'
e _"I FIE i
:
i Segment wise details ;
i : ¢
! t Stylr:;nl:s Segment Area(in ha.) Kl Fila of Segments : E
3 =% ”.5.. ¥ = H
t 1
§ [Iii} u;py of Sunq-]r of India Toposheet indicating boundary of forest [and -
¥ ’ i i
!‘ prgpus #d to be dl'.fertad- B »
g 3 |E 5 .".' : 1‘
i (). Scannad copy uf the Geo-referenced map of the forest land pmpoud ta’ 4
< be. dl‘l’&l‘tEd PrﬂPafEd by tising GPS or Total Station: & "%hﬂ
[ 2: b
= e _I 5 i 1
}[ e ' ""-":' { '\""'xfl‘],
;: S Division 2, : Social Forestry Division Etah ;n‘*m i :ﬂﬁ? ?r-ﬂr
H e .- _ T A Ees, sool
i SHe T
-4 {i). Area of forest land propased to be diverted(in ha.) : Z2.8 5 .
I3 : i + 11
{ } ¢ - 5 -'" BrE
: - {ii). : Linear | v
i ' ¢
31| (b). Mo, of Segments : One _
i ' '
I _ : ._
) Segment wise details N
; I T s (ﬁ‘: ) 1..-_*_(, 3
] Segments | Segment Area(in ha.) Kml File of Segments : fd Fot "Hp
i - = - "': T .L.1_ rii '.-.'
v: L 22.8 29 View File Wi r fn g :,!
H L A} i
H JI -(ii). E:w of guwey of mdiah I;_; osheet indicating boundary of forest land - :7_.,«
£ ¥
7 i rted:
4 | proppsel:l to be dwel =
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! >
(v). Scanned copy of the GEo-referenced L of the forest land proposed to : E
ke dlvertad prepared. by u:lng GPS, or Total Statian: "@f : g
, = . . r ; uf
D et or loc | 2 the Project in forest la“d_an:d_flﬁfﬂlﬁ_ﬂlf_a_m g
¥ f
i : Y | gt
i (1)- Copy of noteicantaining justification for lacating the Project in forest tand: I g
if). Wheth pbeading ' : ' ; S
! l[::‘i Ey efl: ;; a -:nI;:.h:.r nf map lndlcnhng io:aﬁon. of a_!te:-‘natwa examine is required to be ; 'I
:. >3 . 1 . ]
1 {a). Reason for not providi ing ol o o :
E | : i pr ng such map widening and strensthning of Etah kasganj road "4
| E Emplovment likely to be generateq  © L : | '
; .’:'_‘ ; ! . o - . i
G i B e . | ¢
s ity S - * ' .I"
S "!‘fl_?l'-_‘tf'lfﬂl'- the F_‘!' r_qq ;E is Ill:el}r?tn generate employment 7: Yes ;i Lj
bl + E’
il ,. g
: ;
|
! e | %
=
s :
i {1 } 'L--g'lmﬂml' tha ije«:t requires Cmﬁﬂeneﬁt ana!ysis?' Yes : 1
: s 5 o :
Tl il ¥k ";1 ; |
i a}. Cnpy of Coat-ﬁan&ﬁt anaiy;ls: ’ |
4[1; "\- e . . i . 'Ir
o i
| i-'_ i 'lil
. | ]
' {! [i] \jhether I:he Prnje;t requires E!earan'a under the Environment {Prntectlnn} Act 1936 7:HNo "
1 [ " i i
o 3 ' r
L C 3
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§ o L mnel' Mo, . Sk
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. H {ij Whether the process for settlement of Rights under the Forest Rights Acts 2006 on.the forest
13 land pmposed to be diverted has been completad? : lo -
i

='J[ LDELB.‘![SDfln v

i) Whether non-forest or Revenue fui'est: land is required to be provided by:User Agencﬂ: Me. 3

'

- {if). Whether the area of mn—fmest land ar Revenue forest land required to be prm&dnd by User_

Agency for raising Compensatory Affnre:taticn is lass than area nf forest land proposed to be
diverted % No .

(i} . Reason for not providing Mon-Forest Land: Others

= ! fe e E ,  Documents R

LR e 4 i Ghazette Notification

(R P T i Projectsanction Leter |

e
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PART-II

1. Location of the project/Scheme : Uttar Pradesh

(i}

State / Union Territory : Uttar Pradesh

(i)

(i)

District : Kasgang,Etah

TG~ C2.

State Serial Hﬁ; o

Forest Division ; Forest Division Kashiram Magar,Social Forestry Division Etah

(v}

Area of forest land proposed for diversian {in ha.) : 46.808

vl

Category : Hoad

1. Legal status of forest land proposed for diversion :

(To be filled by the concerned Deputy Conservator of Forest)

f proposal : UP-0216/2016

5. No. ~ Division Forest Land(ha.) Legal Status
1 Social Forestry Division Etah 2.8 Protected Forest
2 Forest Divisfon Kashiram Nagar 24.008 Protected Forest

Division 1. : Forest Division Kashiram Nagar

3 Disl:r!_l::_l: wise area to be diverted in the division :

"' 5. No. District Area(ha.)
1 Kasgang 24.008
4, Detai!; of Vegetation available in the forest land proposed for diversion :
i)
Density of vegetation
5. No. Area(in ha.) Density Eco-Class
el 24.008 0.3 Eco 3
(i) Specie::s-wisa local/scientific names and girth-wise enumeration of trees at FRL
S.No.|. " Scientific Name Local Name | (31-60)cm. | (61-90)cm. | (91-120)em, | (121-150)cm. (>150)cm.

1 ’ Iﬁyzigiurn Cumini Jamun 26 34 41 20 220
2 | Terminalia Arjuna Arfun 7 9 13 6 21
3 | .. ‘Dalburgia Sisco shisham 60 12 3 20 13
4 |.  Azadirachta Indica Meem 33 30 13 12 28
5 Aegle Marmelos Bel 20 10 3 3 o
6 Acacia Arabica Deshee Babul 1 4 2 0
7 Holoptelia integrifolia Kanju papdi 126 55 52 35 49
8 Pongamia Pinnata Kanji 67 40 42 21 39
9 Cassia Siamea Cassia saimea 61 160 268 308 51
10 Ficus Religicsa Peepal 10 12 17 16 19
11 Albezzia Labbeck Siras 6 3 2 1
12 Marus Laevigata shahtoot 75 2 o 0

i
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| . Melia Azadirachta Bakain 6 | & 4 0 0 [
P Eucalyptus Eucalyptus 3 Z 2 2 4
Delenix Regfa Gulmchar 10 23 24 B 1
Cassia Fistula Amaltas 7 Fi 5 1 0
Zizyphus Jujuba Ber 1 0 o 0 0
Alanthus excelsa Arry 0 0 1 1 1
2 Bauhinia Parviflora Kachnar 12 3 3 0 0
2 Ficus Racemosa - Gular 2 1 4 0 3
23 Bombax Ceiba Semal 2 2 1 k| k1
24 | Artocarpus Heterophyllus Kathal o a 1 i o]
5 Sarara Asoca Asal 0 3 1 1] o
26 Madhuca indica Mahua 1 1] 0 0 0
7 Tamarindus Indica Imli 6 2 1 1 3
28 Ficus benghalensis Bargad 0 2 2 3 a
29 Ficus Infectoria Pakhar 3 18 30 18 7 |
30 Others Labheda 2 7 6 3 1
E Others Badhal 3 0 0 0
2 Others Putraniiva 1 1] 0 ] 0
33 Others Kadam 10 17 12 8 . 5
34 Others Kaner 5 0 1 0 0
5 Others Sihora 0 4 0 1 1]
3% Others Subbut 0 4 2 0 0|
7 Others Jangal Jalebi 1] 0 1 0 i}
38 Others Jyulifilera 0 o 0 i 0 0
39 Others | Sahjan 0 0 1 1 0
o | Mangifera Indica Aam 2 6 19 14 60

ii).

(i),

().

(v).

5. Wurlg:i_ng pl;p pres:ript.l_'l_un for the forast land propased for diversion :

The area is covered una;_fr;r F;lantatinn warking circle of the woarking plan,

6. Erle;_f guta {:I!.'I vql-l-lg'@trii-ity of the forest area to erosion : Forest area soil is not vulneraibilty to erasion,
r Appmmmate d:stance n_:_ihr the proposed site for diversion from huundary of forest(in km.) : 55

B Sim'ﬂﬁl:a]ce of the fures-t fand propased for diversion from wildiife point of view :

m .1_ :

Details of any protected archaeological/heritage site/defence establishment or any other important monument 1

it I T S LF

hl

Details of wildlife present in and around the forest land Proposed for diversion : No wildlefe
present at site proposed for deversion

Vihether forms part of national park, wildlife sanctuary, biosphere reserve,tiger reserve, elephant
corridor, wildlife migration corridor etc. : No

Whether the forest land Proposed for diversion {s located within @co-sensitive zone(ESZ) of the
Protected Area notified under Wltdlifa[Fmtectmn} Act, 1972 (Note: In case, E5Z of a Protected
Area is not notified,then, 10kms distance from boundary of the Protected Area should be treated
as ESZ): No .

Whether any national park, wildlife sanctuary, biosphere reserve, tiger resarve, elephant corridor,
wildlife migration corridor etc., is located within 1 Km. from boundary of the forest land proposed
for diversion : No . :

Whether any rarefendangered/unique species of flora and fauna found in the area : No
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ity

A T R T e o e e

i . - ¢ :
i monument is located in the area : o WJE,JE,_ o2
10. Cnmmernt as to the reasonability of the extent of the forest land proposed for diversion ;
i . Whether the requirement of forest 1and as proposed by the user agency s unavoidable and bare
(0. minimum for the project : Yes :
11. Details of viclation(s), if any ,committed :
i i) Whether any work in violation of the Act or guidelines {ssued under the Act has been carried out
:': : : Mo
i+ (1. Whether work in violation is still in progres(Yes/No) : Mo Data
'a' 13. Details of compensatory afforestation scheme ;
S ;
| _otal Financial Outlay for C.A(lacs): 217,074 Ve
il
Patch Wise Details
' 1]5.no | Pateh No, Area(ha,) Name of PF/RF Range |Compartment Mo Uploaded KML file of patch
' I 10 BARTARKHASH VAN BLOCK |Sadabad NA @
i 0 B .
t;? 2 2 1 MANORA VAN BLOCK | Sadabad NA @ 7
3 R
1 3 10 BAHADURPUR VAN BLOCK | Sadabad NA @
H : 7 o
i 4 4 10 ARERA FOREST BLOCK Bah NA s
¥ . B
! 5 5 8.016 | BATESHWAR FOREST BLOCK | Bah NA @ ﬁ
4 ).
Copy of CA scheme details: -3;
o | . .
) Scanned copy of the Geo-referenced map of the forest land proposed for C.A, prepared by using DGPS or
ki -
i | Total station:
1 tiv).
. Copy of Survey of India Toposheet indicating boundary of forest land proposed for C.A,: G
, » | Additional information Details :
[ 4
I ¥ 5. No. Documents Remarks .
¥ i -, Site Inspection report
e o
b 2 s NPV Certificate
. 3 b, Van swarocp certificate
L
' .' 4 i & ROW Gadna certificate kasganj
5 = Forest certification format
I 5 = WILD - 2 CERTIFICATE
L —
i 7 X Plantation saransh
i 8 'E SYUKT NIRIKCHAN
i 9 = NPY Computation
b 10 - FRA CERTIFICATE
i::i 1 = SMARK CERTIFICATE
| 12 'Z; Estimate kasganj
, .: 13 . i Liner Plan ROW kasganj
. -
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T e 3 e 6 el [ e Rl e o

r

‘ G r—o2__
Y. District wise area to be diverted in the division :
5. No. District - Areaha.)
1 Etah 22.8
4, Details of Vegetation available in the forest land proposed for diversion :
i
Density of vegetation
&. Ho. Area(in ha.) Density Eco-Class
1 228 0.3 Eco 3
(i} Species-wise localfscientific names and girth-wise enumeration of trees at FRL :

w,. | Sclentific Name Local Name ﬁé;':lrn gf,?:‘;_ ﬂ{gf{:‘m / ﬂf}:m (>150)cm.
1 Eucalyptus Eucalyptus 3 12 13 14 5
i Tamarindus Indica IMLI 2 ] ] 0 i
3 Acacia Nilotica BABOOL 5 4 11 4 5
4 Melia Azadirachta Bakain 1 0 0 0 0
5 | . Ficus Bengalensis BARGAD 1 2 1 0 1
6 |: Kiggelia Pihnata_‘- Balamkheera v 8 3 0 0
7 | - Zizyphus Jujuba Ber 0 3 0 0 0
8 | - Aegle Marmelos Bel 2 2 0 o 0
g | Anthocephalus Kadamb - 20 7 15 2 0

¢ Cadamba

10 | . Ficus Infectoria pakar 16 12 16 17 16
11 | Holoptelia integrifolia papdi 2 62 52 14 13
12 | - Merys Laevigata sahtoat 13 10 4 1

13 | Alstonia Scholaris chitvan 0 0 1 0

14 | *:Bauhinia Parviflora |  kachnaar 1 14 9 1 0
15 | 7. Gassia Siamea kesia 5 46 17 9% 38
16 | . ‘Pongamia Pinnata kanji 77 71 55 ) 18
17 |- Albizia Procera Siraa 7 37 40 19 3
18 |: 7 Ficus Religiosa pipal 3 3 6 5 19
19 [ Others karukha 0 0 1 1 0

20 |. . palburgia Sisoo sheesam 54 61 19 30 63
7 |:: Acacia Arabica deshi Babool 1 3 4 3 7
22 |Ligistromia Lanceclata |  ShuBabool 2 1 0 0
23 " = TJeak Sagwan 4 4 3 1 0
24 | ._:.fiﬁ.:ﬁs' Bengalensis Bakyan 5 " 4 1 0
25 | Others Jyuliflora ( 14 35 38 21 13

Baboaol)

26 Others camachile "0 1 0 0 0
27 Others Chiku 5 0 0 0 0
28 Others Jangal Jalebi 1 0 0 0 1
29 Syzigium Cumini Jamun 17 47 90 57 25
30 | Azadirachta Indica MEEM 62 2 51 17 18
3 Mangifera Indica AW 0 0 -4 4 n
32 | Alangium Lamarckit AKOLA 0 0 1 0 0
33 Saraca Asoca Ashok 5 1 1 1 o
34 Terminalia Ariuna Ariun 0 2 f 7 2




Walﬁ_

(i) Whether forms-part of national park, wildlife sanctuary, biosphere reserve,tiger reserve, eln:phant
" corridor, wildlife migration corridor etc. ! No

(. Protected Area notified under Wilder(Pmtectiaﬂ} Act, 1972 (Note: In case, ESZ of a Protected

Whether any national park, _wlldﬁfe sanctuary, biosphere reserve, tiger reserve, elephant corridor,
{iv).  wildlifa migration corridgr etc., s located within 1 Km, from boundary of the forest land Proposed
* for diversion : Ng -

v}’ }fhg&::er a_ny'raf%fendangeredfuni que species of flora and fauna found in the area : No

9,

Detalls p'l_'.'a_mg.r protected mfﬁaeolngjca}!heritqa site/defence establishment or any other important monument
located in the area, ifany ;.

Whether any protected archaeological/heritage site/defence establishment or any other important
- - - mpnument {s located in the area ; Mo

(0. iNo.-
12. Whether work in violation is still in progres(Yes/No) : No Data

13. Detalls of compensatory aﬁufestatiun schema ;

. I-FE‘Iﬂﬂl_'Dt nEegia LOoLa monar i (] L5 +] 3
~37 | Ficus Racemosa Goolar 2 1 2 1 1

B " O Labeda 2 11 4 0 0

39 Madhuka Indica Mahua ] 0 B o z

40 Others Sihora 1 0 0 0 0

4 Others Sahajan o 0 1 0 0

2 | Tactoma Grandic Kath Sagaun 0 1 0 0 0 ]

(i).
Total Financial Outlay for C.A(lacs): 248.88
Patch Wise Details
S.no | Patch No, Area(ha.) | Mame of PE/RF Range | Compartment No Uploaded KML file of patch
1 1 10.00 Pidora R.E Pinahat 1 @,

Lu 2 10.00 Pidora R.E Pinahat 2 @ f'"

g—
- - N Faa Sl e e -

o Iy

e o

S
S il Pl ek L

[
3

i-'_r'
l;]

T e

A e

SIS

R e

i e L S

U T

S

STy v
e L e AT

ey

N

n



P77 5 o2

. viewnie
&l e | 1984 | BateshwarRF
] 5 ateshwar Bah HIL @
{ii).

{ifi).

Total Station:
(v},

Copy of CA scheme details: -;E.

Additional information Details :

Copy of Survey of India Toposheet indicating boundary of forest land proposed for C.A.:

Scanned copy of the Geo-referenced map of the forest land proposed for CLA. prepared by using DGPS or

5. No. Documents Remarks
1 '."& Row Gadna sheet
4 % Estimate Etah
3 7 WILD LIFE CERTIFICATE
: 4 E Liner Plan Certificate etah
5 T Land Suitably Certificate
: 6 gy & NPV CERTIFICATE
7 Y SMARK CERTIFICATE
8 5 VAN SWAROOP CERTIFICATE
i 9, " WILD - 2 CERTIFICATE
: 10 = FRA CERTIFICATE -~
& 1 7 SYUKT NIRIKCHAN
i
*' 14 District Profile :
i ——
’ Ce ; Forest A)
4= | Geographical Total forest Forest Land | Frogress of B) Non-
$.no District | area of the arfhaenf area diverted ﬁﬂﬂ';:d including | compensatory Ffm;t forest
| Name | district (in | o e (i | SiPce 1980 (in [FEIEC ) penal CA.L | afforestation as | 2" |1and n
; BT | b ha.) : (in ha.) on(date) ™y
cil P i ha‘} ha.}
ol | Emh|C d4me2 | 1033297 | mge: 29 120.74 26/12/2016  |23.627| 0O
1| 2 |Kasgang| 199308 571.4131 3,710 3 19.4695 28/03/2017 | 7.8964 | 11.5731
& B0 e v :
r, 15. Site inspe:tiun report of the DFO/CCF/Nodal Officer highlighting important facts pertaining to the forest land :
i 2 No. of
4 L Site Whether
el il Circle |inspected site e Site inspection report Dake of
i Name- | * B inspected | 3it€ visit
£ y P visited
' | Social [Aligarh| DFO Yes | One - 07/10/2016
{ | Forestry | Circle
|' | Division |Aligarh
.+ | Etah
I .E Forest | Aligarh CFO Yes One ‘Eﬁ 07/10/2016
:! | Division | Circle
it |Kashiram | Aligarh
Magar
Aligarh| CF Yes One B 10/01/2017
Circle - :
15 Aligarh
ecific recommendation of th 1] i 1LHl v

b th.
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s
. _ Whether | .
gt fli'.risiun Circle Rmm?g"datmn Recommendation Reason s © Letter CF |
i ¥ agreed | -
Social | Aligarh DFO Recommended | RECOMMENDATION = i
Forestry | Circle LATTER e ki
Division | Aligarh H
Etah [
Forest |Aligarh DFO Recommended RECOMMENMDATION E Ii
Division | Circle LATTER ¥4
Kashiram | Aligarh i
! Haphe 4
5 Aligarh CF Recommended | Agreed with the = Yes 4
: Circle information : 5
AMliparh . provided by L,
concerned DFDs. ; £
Hence, o
Recommending
the proposal in B
| | public interest
o for approval. !
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- |_1.CA amount as per proposal T Rs. 5,03,87,272.00
2.CA amount deposited ! Rs. 5,03,87,272.00
3.Difference amount : Not applicable
4.Reason {or difference Not applicable
5.NPV amount as per proposal Rs. 2,93,01,808.00
6.NPV amount deposited Rs. 2,93,01,808.00
7.Difference in amount . ' Not applicable
8.Any other amount deposited —(complete | Not applicable
details be provided) : . :
9.CAMPA confirmation Not required due to deposition of amount by E-

i payment process. :
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